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Heard Mr.3anyesi Rao- for Mr.P.Rathaiah, learned
counsel for the applicant and Bwt.Rukumani for Mr.K.Ramulu,

learned counsel for the respondents, .
no

2. . The learned counsel for the respondents could/explain

the case properly. Hence, we read the case ourselves and the
following order is passed:- _
The applicant in this QA was appointed as Auditor.
in the office of the Ascountant General, Hyderabad, A.F. in tle
vear 1970. Later he gave option to work in the Central organisation

and haéd been allotted to the Fay and Accounts Cfficer, Central

Excice, Guntur, A.F. under the control cf Minisgery of Finance

bns

and he had continued e services.at the seﬁg place in the capacity
of Accountant. The applicant was promotedZ%he next higﬁer poét

of Junior Accounts Officer in the year 1987 and joinéd at the:

office of the Executive Engineer, L.K.D. iinistry of Water Regources,
Hyderabad under R-2, He was promoted as Assistant Accounts Cfficer
2t the same place in the scale of pay of Bs.2000-3200/-. He worked
ac€ Junior accounts Cfficer from 1987 to 1991 earlierlto his promotion

as Asct. Accounts Officer. The applicant submitted 3 represéntatiOn'

te B-1 or 22-06-94 through proper channel for rromotion and &lsco

A ot e

tbeépositién in the Roster maintazined to be shown to him.

3. The aprlicant is an-aspirant for the post of Pay.énd'

ACcounts dffjcer in the senior scale. The respondents submiﬁ that
the post of Fay and Accounts Officer is All india controlled'post
ghé roster register is maintained sl1 india wise. The applicant

cen be promoted to the pest gn his ture following the roster.
—— .
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The resvondents further submit that they used to find willingness

of +he officers feor yosting in any of the place in India andé on

tried _
that kasis they ﬁﬁfgiio accommodate the officers at the place of

their chaice. Accordingly, vhen the applicant was asked to submit
Chlacica
his place oﬁ(posting by letter deted 5-4-95 (Fage-17 to the OA)

the applicant cave option by his letter dated 1-5-95% for posting
&
him, Hyéerabad and Guntur only. It is further stated that an

Assistant Accounts Cfficer expressing his desire £feem—promebihen—an

on Pyc,vv\o‘c 128
a particular statiogLOnly will be deemed te have refused promotion

r .
on other stationsagainst vacanciy that might zrise during the currency
of the panel. The zpplicant vwas not promoted on the premise that

there are no vacancies of Pay and Accounts COfficer in the senior
oG
scale avallable =zt Hyderabadéﬁpr posting him., It is also stated that
at
thers are seniors to him who preferred tc be posted/flyderabad and

1)

Guntur and hence the applicant c¢an be accommodated in those stations
cnly after his senjiors were promcfed;

4, This CA is filed praying for a direction to the XERRBRAKK
r,spovéepts to implement the recservation roster according to rules
laié dcwq{é?I., Dept., of Fer. & Trg., 0.M.N0o.26012/37/93-Estt.
(SCT), Sated 19-8-93 and declaring that the in—actién on the rart

cf the respondents in not posting him either to Hyderabad or Guntur
is illegsal,

5. It is not the prectice in the Government to give the
extracQ{?ieter register. The applicant is at liberty to see the
roster';egister by approeching the authorities who maintainéf the

cald roster register, The aﬁpliCant sﬁoulﬁ contact the officers

cencerned at the appropriate station to find out the filling up the

post of Fay and Accounts Officer in the senilor scale
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He'ﬁay also'cheCR whéther any roster point for his community has

heén oﬁer-look@d by the respendent organisation. If §b he may
submit a detesiled repreééntation in this connecticn. A= the
aprlicant has not brought ocut in the OA in regard to the Omision

of roster point whic;ZZ:Lict him, it is oot pogsible for us to give
sny direction in this'éonnectiog‘except directing the zpplicant to
examine the roster register by approaching thg rxpex vroper officer
and submit. a detailed representation in case he has been harmed by
net following the roster point.

6. | The spplicant had submitfed a répresentatiOn for rosting.
him as Fay And Accounts Cfficer in the sénior scale either at
Hyderabad or Guntur. Rormally, the request transfer and fgr pesting
at pa:ticular place is wegistered and on the bacis of the regist:afi#r
or on the bagis of the seniority of the employee rendered——TTr a
peetiTtUl ar—postipag—the posting QrdergLare issued.

there are four officers above him who hQ%;opted for Hyderabad and

1t is stated that
Guntur. Since they cculd not hees accommodated, the respondents
submit that the case cf the applicant had not arisen for postirng him.

either at Hyderabad cr Guntur and his case will be cconsidered for
) L

_ 28 () .
posting in those two statinns when his turn arise andtyacancyialso
' rS
_availablee The applicant himseleresponsible fcer not promoting him

earlier éﬁzhis turn had come in view of the fact that he had

requested promotion and posting only at Hyderabad or Guntir. Hence
he has to wait for his turn. |

.7.. Now the learned coursel for the applicant submits that
the applicant is willing to‘go anyvhere in India on_promotion.as
Bpy and Accounts Officer. If so the applicanf should immediately
submi%k detailed represeﬁtation for poéfinq him in ﬁis turn when

the vacancy arise in future anywhere in Ihdia. That répresentatiOn
SR |
-
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shédld ke submitted to the appropriate authority within/fortnight

i N ,
frem the éate of receipt of a copy of the judgement. If such a

rebresentatiOn ie received for posting him anywhere in India and

no% only at Guntur and Hycderabad the appropriate appointing authority
tofthe post of Pay and Accounts Cfficer in the senior acale in
thke department should concider his representation and postime him

Gn his turn’;&% as and when vacancy arises anywhere in India.

a. The applicant should also be informed of the position
| P -
|

iq regard to his posting expeditiouslyLin any case within two months
from the date of receipt of hi= representation. The responcents

w::i_aegmgﬁiw indicate the t1me by wh&ch hé is likely. to be promoted °

1n view of the fresh representation to be submlttec.: The respondents
; | ‘ o

spould also show him the roster register without £f&il when he
| _ .

approaches the appropriate authority.

1

With the above direction the CA is disposed of.

(R. RANGARAJAN)
MEMBER{ADMN, }

___________ 1998. .
chtated in the Open Court) ﬁk4
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Copy tos=- _
1. The Controllaer-General of Accounts, ‘min, of Finance, Dept. of
Expenditure, Lok Nayak Bhauan, 7th Floor, Khan Market, New Delhi.
2. The Controller of Accounts, Ninlstry of Water Resgpurces, Sastry
Bhavan, '£' Wing, New Dslhiy ,
3? Bne wpy to M;ﬁ,PﬁRathaiah, &dyncaté, CAT., Hyde
47 One copy to Mr. KiRramulu, AddliCGSC., CAT., Hyds
5’ One copy to n JRI(RY, CAT., Hydi
" Ona duplicate copyf
srr \ .
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